HIGH COURT OF UTTARANCHIAL
AT NAINITAL

No. D{. /Stationery/2005 Dated :April&l, 2005

NOTIFICATION

'‘Budh Purnima’ is declared as ‘optional holiday’ on
23.05.2005 instead of 16.05.2005 for the subordinate-
Courts.

BY ORDER OF THE COURT
sd|—

(V.K.Maheshwari)
Registrar General



